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                      COURT NO. 31 

     HON'BLE MR.JUSTICE AMIT MAHAJAN 

 

 

NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' 

       AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'. 

 

NOTE: ”REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE 

  ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM (PRESENCE OF 

  COUNSELS FOR BOTH SIDES IS NECESSARY).”   

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpooja.dhc@gov.in  

 

 

CLICK HERE TO JOIN VC  

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7 

 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

40 BAIL APPLN.-1132/2025 
CRL.M.A. 8612/2025 

ABHILASHA DWIVEDI  
V/s STATE NCT OF DELHI 
  

RAJIV KUMAR VIRMANI  

 OTHER DETAILS OF ADVOCATES: 
TVAMEV LEGAL(MAIL@TVMEVLEGAL.COM)(9811427844)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(MEHRAULI-558/2023) 
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     COURT NO. 16  

     HON'BLE MR.JUSTICE DHARMESH SHARMA 

 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

faisal.zaki@dhc.nic.in  
 

 

CLICK HERE TO JOIN VC: 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10 

 

MEETING NUMBER:  25127330441 

 

 

TRANSFER MATTER FROM THE COURT OF HON’BLE MR. JUSTICE DINESH KUMAR SHARMA 
 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 

48 CM(M)-515/2025 
CM APPL. 16032/2025 
CM APPL. 16033/2025 

NIRMALA DEVI  
V/s MOOLA DEVI (DECEASED) 
THROUGH L.R 
  

UMESH CHANDRA SHARMA Listing Remarks: 
TRANFER MATTER FROM THE COURT OF HMJ DINESH 
KUMAR SHARMA 

 OTHER DETAILS OF ADVOCATES: 
UMESH SHARMA 
(LEGALHELPLINEINDIA@GMAIL.COM)(9868235388)(PETITIONER) 
R()(9917187690)(RESPONDENT) 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

20.03.2025. 
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